Honourable Shri Justice Ratnakar Gopinath Sindhakar
LL.B.
1989 - 1992

Justice Ratnakar Gopinath Sindhakar born on 12t May 1930. Enrolled
as a Pleader in Thane District Court in 1952 and as an Advocate of the
Bombay High Court in 1956. Entered Government Service in 1958 as
Civil, Judges (Junior Division) and Judicial Magistrate (First Class).
Promoted as Civil Judge in 1971 and as Joint Judge in 1977. Became
Selection Grade District Judge in 1981. Worked as Registrar of the
Bombay High Court from 31st July 1985 till his date of superannuation

on 12th May 1988. Was given 3 extensions upto 31st August 1989 as

Registrar. Appointed as an Additional Judge in the Bombay High Court
for a period two years with effect from 23rd October 1989. Appointed
permanent Judge on 29th October 1990. Retired on May 12, 1992.




